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USER MANUAL 

 

STEP BY STEP PROCESS GUIDE  

 
EXPRESSION OF INTEREST (EOI) TO ACT AS AN IRP, LIQUIDATOR, RP AND BT 

IN ANY PROCESS RELATING TO ANY CORPORATE OR INDIVIDUAL DEBTOR 

 
This step by step guide will help you in navigating through the online process for filing of 

Expression of Interest (EOI) to Act as an IRP, Liquidator, RP and BT in any process relating to 

any Corporate or Individual Debtor. 

 

 

PART A: PROCESS FOR FILLING-UP OF EOI 
 

 

Step 1: Visit www.ibbi.gov.in and click on IP Login button 

 

 

 
 

 

 

 

 

http://www.ibbi.gov.in/
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Step 2: Upon clicking IP login button, the following screen will appear. 

 

 
 

 

Step 3: Fill in your log in credentials and click on Login button. Once done, the Home page of IP 

Log In will appear. 
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Step 4: Click on EOI for Empanelment tab on the left hand side of Home Page and then click on 

For IRP, Liquidator, RP and BT tab. Once done, the form for EOI will appear as under; 

 

 

Step 5: Fill all relevant details. Please note that details viz. your Name, Registration Number, E-

mail, Mobile No and Address will be pre-filled.  

The Authorisation for Assignment (AFA) details viz. Name of IPA which has issued AFA, 

No of AFA, Date of Issue of AFA and Date of Expiry of AFA, will also be auto populated.  
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Step 6: Check all the relevant details entered in the form. Ensure that all the relevant boxes are 

ticked.  

 

You may also edit the application form before the final submission.  

 

Once done, proceed for submission of your form for which you have two options of signing: 

A. Digital Signature Certificate (DSC)  

OR 

B. E-sign (by using your Aadhar No)  

 

Please note that editing is not permissible after signing (e-sign/DSC) the application.  

 

Step 7A: If you wish to submit the form with DSC 

 

I] If DSC is not configured on your computer, then configure the same through following 

steps: 

Download JAVA from https://www.java.com/en/download/ 

 

http://www.java.com/en/download/
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After downloading then Install it by clicking on Install 

 

 
 

In start menu, search for Configure Java and then click on Security menu 
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Click on Edit Site List button and Add Site URL - https://ibbi.gov.in/ by clicking on Edit Site 

List or Add Site, and then click OK It will allow digital signature dongle to sign DSC 
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Your DSC is configured now, and you may proceed for submission of your form by clicking on 

‘SUBMIT WITH DSC’ button. 

II] If DSC is already configured on your computer, then proceed for submission of your form 

with DSC. 

Proceed for submission of your form by clicking on ‘PROCEED WITH DSC’ button. [A file 

(.jnlp) would be downloaded to start the DSC process (Please click on keep icon to download), 

then open the file on double click on it.]   

 
 

A pop-up window will appear, you need to accept by checked the checkbox to start the application 

for DSC. Then click on “run” for the next step to appear. 
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You need to enter the PIN and then, click on login. 

 

 
 

Once done, a pdf file would be generated and the same shall be visible on your dashboard.  
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Step 7B: If you wish to submit the form with E-sign 

 

Click on “Proceed with ESIGN” button. 

 

 
A pop-up window will appear. Fill up your Virtual ID/ Aadhaar Number to initiate the E-sign on 

Forms and then click GET OTP.  
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An OTP will be received on the Aadhaar registered mobile number.  

 

Please enter the OTP and then click SUBMIT. 

 
Once done, a pdf file would be generated and the same shall be visible on your dashboard.  

 

*** 


